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Non-payment of crop insurance claims

1098. SHRI SANJAY RAUT: Will the Minister of AGRICULTURE be pleased
to state:

(a) the area of land under cultivation of crops covered under the National Crop
Insurance Schemes during the last three vears along with the amount of premium

collected therefrom, crop-wise and State-wise;

(b) the details of crop insurance claims settled with the farmers during the last
three years;

(¢) whether Government has received any complaint from farmers regarding

non-payment of crop insurance claims; and

(dy if so, the deficiencies identified by Government in various crop msurance
schemes and the steps taken by it for proper implementation of these schemes for the

benefit of farmers?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(DR. SANJEEV KUMAR BALYAN): (a) and (b) Details of season-wise crop area
covered, premium collected and claims paid during last three years under crop msurance
schemes viz. National Agricultural Insurance Scheme (NAIS), Pilot Modified National
Agricultural Tnsurance Scheme (MNAIS), Pilot Weather Based Crop Insurance Scheme
(WBCIS) and Pilot Coconut Palm Insurance Scheme (CPIS) are given in Statement
{(See below).

(c) and {d) Some complaints about non-payment and delayed payment of claims;
under payment of claims on account of incorrect/delayed submission of insurance
proposals by banks; unrealistic assessment of crop loss due to large unmit area of
insurance; delay in providing Government share of funds etc., have been received in
the past. As far as possible, all the complaints have been suitably addressed by the
Insurer and the Ministry.

Based on evaluation studies, experience gained through implementation and feed-
back of the stakeholders, and to make the scheme more farmer {riendly, a restructured
central sector scheme in the name of National Crop Insurance Programme' (NCIP) has
been introduced by merging Pilot MINAIS, Pilot WBCIS & Pilot CPIS with various
improvements/changes like actuarial premium rates with upto 75% subsidy in premium;
payment of entire claims by insurance companies; rationalization of calculation of
threshold yield; higher indemnity level etc., for implementation throughout the country
from Rabi 2013-14. However, on the basis of requests received, some States have been
allowed to implement the NAIS during Rabi 2013-14 and 2014-15.



Statement

Details of Area covered, Premium collected and Claims paid for Kharif crops & Rabi crops

during 2011-12 (combined for NAIS, WECIS, MNAIS & CFPIS)

(Rs. in lakh)

Sl Ne. States / UTs Kharif 2011 Rabi 2011-12

Area Premium Claims Claims Area Premium  Claims  Claims

Insured  Collected Payable Paid Insured  Collected Payable Paid
1 2 3 4 5 6 7 8 9 10
1 Andhra Pradesh 3856494 46269 44802 43976 1013211 6657 9412 2056
2 Andaman and Nicobar 392 3 5 5
Islands

3 Assam 21473 235 223 21 22988 305 152 7
4 Bihar 971024 15021 4228 4101 1437572 26748 9982 1412
5 Chhattisgarh 1955615 3951 1261 1261 155559 2417 4755 4755
] Goa 350 0 0 0
7 Gujarat 2307803 15395 31789 31789 72307 236 251 251
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1 2 3 4 5 6 7 8 9 10

8 Haryana 90339 1958 3630 3630 172906 2014 1563 625
9 Himachal Pradesh 11338 155 33 30 41805 1368 2462 2461
10 Jammu and Kashmir 2087 9 0 0 3381 10 0 0
11 Tharlkhand 174081 1247 419 10 52734 247 178 161
12 Karnataka 1018232 8281 6575 6575 1251590 2149 11234 10450
13 Kerala 13838 160 127 127 23331 236 166 166
14 Madhya Pradesh 3897612 21680 30244 30239 3370843 12576 10425 10424
15 Maharashtra 1483555 7601 3919 3919 366189 7837 18008 17994
16 Manipur 3243 22 62 62 240 1 8 8
17 Meghalaya 1107 8 4 4 424 5 0 0
18 Mizoram 434 5 9 9

19 Odisha 1798253 9442 69979 69979 91611 543 141 41
20 Puducherry 665 2 4] 0 3501 21 54 54
21 Rajasthan 6625980 43963 9864 9825 3993249 38662 47954 47954
22 Sikkim 45 1 4] 0
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23 Tamil Nadu 205423 2654 4559 4556 614683 3626 2290 2264
24 Tripura 753 7 0 0 141 1 0 0
25 Uttar Pradesh 1453466 5647 2562 2562 1188753 4288 1614 1614
26 Uttarakhand 40000 882 407 406 02888 191 267 266
27 West Bengal 292795 2008 3890 3890 291565 13613 6861 4502

Totan 26227252 186605 218591 216976 14261516 123752 127776 107467

Details of Area covered, Premium collected and Claims paid for Kharif crops & Rabi crops
during 2012-13 (combined for NAIS, WBCIS, MNAIS & CFIS)
(Rs. in lakh)
sl No. States / UTs Kharif 2012 Rabi 2012-13
Area Premium Claims Claims Area Premium  Claims  Claims
Insured  Collected Payable Paid Insured  Collected Payable Paid

1 2 3 4 5 6 7 8 2 10
1 Andhra Pradesh 3692568 67197 82389 76938 593004 5093 3784 1373
2 Andaman and Nicobar 1114 3 11 11

Islands
3 Assam 27571 257 155 128 15769 238 126 108
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1 2 3 4 5 6 7 8 9 10

4 Bihar 1720720 48829 20272 5515 1685710 33985 33452 0
5 Chhattisgarh 2238048 5063 161 161 194574 3079 1285 1285
6 Goa 306 0 0 0 3 0 0 0
7 Gujarat 2472907 23359 219057 219039 71201 275 1173 0
8 Haryana 170486 4408 737 725 166579 2892 2187 1666
9 Himachal Pradesh 15878 160 84 84 973063 2542 953 723
10 Jammu and Kashmir 5504 35 0 0 10300 54 0 0
11 Jharkhand 433661 3110 1766 1308 44071 606 103 0
12 Karnataka 1095365 12772 21979 21896 192018 606 3000 3000
13 Kerala 17379 256 66 61 33916 480 1013 209
14 Madhya Pradesh 4706793 20781 7508 7508 4373917 9956 31699 31700
15 Maharashtra 1053197 6853 20972 20972 955828 21066 65372 47851
16 Manipur 7522 54 467 467 1982 6 0 0
17 Meghalaya 1292 11 0 0 904 21 0 0
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18 Mizoram 54 1 1 1
19 Odisha 1304501 8586 6384 6386 104679 747 841 544
20 Puducherry 2191 13 0 0 1604 10 17 17
21 Rajasthan 8411503 57978 30417 30416 4173827 42781 58091 55649
22 Sikkim 0 0 0 0 9 0 0 0
23 Tamil Nadu 300075 6364 9897 7100 1140694 8803 90026 74478
24 Tripura 918 8 0 0 113 0 0 0
25 Uttar Pradesh 1056743 5107 1185 1185 1259277 5166 3188 2885
26 Uttarakhand 32442 804 2338 2337 102603 349 179 157
27 West Bengal 283429 1718 1391 1380 323821 17810 5887 5

Torar 29052110 273730 427236 403618 16419518 156565 302377 222351
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Details of Area covered, Premium collected and Claims paid for Kharif crops
during 2013-14 (combined for NAIS, WBCIS, MNAIS & CPIS)

(Rs. in lakh)

Sl No.  States / UTs Kharf 2013

Area Premium Clams Clams

Insured Collected  pavable Paid

1 2 3 4 5 ]

1 Andhra Pradesh 1908987 61534 32182 0
2 Andaman and Nicobar 1458 21 118 0

Islands

3 Assam 22202 267 0 0
4 Bihar 1974825 51349 64264 40712
5 Chandigarh 0 0 0 0
6 Chhattisgarh 1209864 3336 1617 1617
7 Goa 424 1 0 0
8 Gujarat 2136178 26441 3539 0
9  Haryana 227222 5835 877 0
10 Himachal Pradesh 9142 120 41 3
11 Jammu and Kashmir 5830 46 0 0
12 Jharkhand 362822 3579 2351 0
13 Karnataka 828621 12161 5510 2402
14 Kerala 20674 688 3 0
15 Madhya Pradesh 5338981 29291 298283 107
16 Maharashtra 1338705 8715 9211 287

17 Manipur 9801 53 0 0
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1 2 3 4 5 6
18 Meghalaya 2066 20 5 0
19 Odisha 1374500 10947 52293 12216
20 Puducherry 478 4 4 0
21 Rajasthan 8115117 61226 19142 11550
22 Tamil Nadu 144437 2583 50 0
23 Uttar Pradesh 1174478 11734 7127 4345
24 Uttarakhand 39390 1613 616 443
25  West Bengal 284918 2219 9 6
Torar 26531119 293783 497239 73728

Chemical free fertilizers

1099, DR. KANWAR DEEP SINGH: Will the Minister of AGRICULTURE be

pleased to state:

(a)  whether Government 1s considering development and distribution of chemical
free fertilizers throughout the country, given the potential harm caused by chemical

fertilizers, if so, the details thereof, if not, the reasons therefor; and

(by whether Government has considered implementing different models of
fertilizers usage throughout the country and if so, the details thereof and if not, the

reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (DR.
SANIEEY KUMAR BALYAN): (a) (i) Government is promoting production of bio-
fertilizers in the country through various programmes under National Mission on
Sustainable Agriculture (NMSA), Mission for Integrated Development of Horticulture
(MIDH), Rashtriya Krishi Vikas Yojna (RKVY) and Network Project on Organic
Farming under ICAR.

(ii)  Under Soil Health Management (SHM) component of NMSA, financial
assistance upto 50% of cost subject to a limit of Rs.5,000/- per hectare and Rs. 10,000/~
per beneficiary is provided for promotion of organic /chemical free inputs on farmers
field.



